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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

0.A.N0,527/97 Date of Orders 29.4.97
BETWEEN ¢

G.Venkateswarlu ++ Applicant,

2ND ’

1, Deputy Director,
Intelligence Bureau,
New Delhi,

2. Joint Assistant Director,
Jntelligence Bureau,
New Delhi,

™

3. Central Intelligence Officer,
- Vijayawdda,

4. Asst, Central Intelligence
Officer-1I, Ongole,

5. The Company Commander, G.C.,

CRPF, Jarodha Kalan, New Delhi, ++ Respondents,
:CbunSal for the Applicant es Mr.V.,Padmanabha Rao
Counsel for the kespondents es Mr,V.Bhimanna
CORAM:

'HON'BLE SHRI R,RANGARAJA N : MEMBER (ADMN,)

HON'BIE SHRI B,S, JAI PARAMESHWAR : MEMBER (JUDL,)

- = am

X Oral order as per Hon'ble Shri R.Rangarajan, Member (Adm,) X

Heard Mr,V.Padmanabha Rao, learned counsel for the
applicant and Mr,V.Bhimanna, learned standing cocursel for the
r95pondents.

N
2. The applicantin this OA ¥2 joined in Intelligence
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Bureau as Junior Intelligence Officer-~II(G) on deputation

from CRPF in the month of February 1889, He is being rélieved
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on 30,4,1997 to join back to his parent department by office
order No, 22/BSTT(G}/97(3), dt. 15.4,97 (A-3), The applicant
submitted a representation 4at, 26,4,97 for his retention in
I.B. for one more year purely on compassionate grounds, Thag

representation is still to be disposed of,

3. This OA is filed for setting aaide the impugned order

dt. 15.4.,97 (A-3) and for a consequential direction to retain
him in lI.B,

4, As the representation is pending) R-1 should dispose of
his representation in accordance with the rules, If the
applicant applies for the leave the same should be granted
in accordance with the rules till the disposal of the

representation,

5. The OA is ordered accordingly at the admission stage
itself, No costs,
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B8, JAI pARAM ( R.RANGARAJAN )

___ember (Judl,) Merber (Admn, )
’)_‘ly Dateds 29th April, 1997
(Dictated in Open Court) | } .
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Copy tes~

i1 Deputy Directer, Intelligence Bufeaﬁ; New Delhi,

2. Jeint Assistant Directer, Intelligence Bﬁreau, New Delhi,

3. Central Intelligence OffiCer, Vijayawaia.

4, Asst, Central Intelligence Officer-I, Ongolg.

5« The Cempany Cemmander, G,C., CRPF, Jaredha Kalan, New Delhi
6. One cepy to sri. V.Padmanabha Rae, advecate, CAT, Hyd.

7. ©Cne cepy te 3ri. V.Bhimanna, Aidl CGSC, er, Hyd. |

8. One cepy te Deputy . Registrar.(al. CNI. Hyi.

9. One spa:e Ccopy.

Rsm/-

—— e — e r—




by -
} JAVAY G[ ‘:\

a;\%u\"?'\

TYPID Bfu SHECHZID aY
COMPRRZD BY . 'r'-.j:JREE”ED-BY

IN THZ CENTRAL / DRI.JI3TRA TTINMZ TRIBUNAL
HYDZR.BAD BIWCH MY I3 840
THE HOM'BLEZ SHRI R.R..3.72.344 : M{A )
AND
THE HO4'BLE 3HRI 3.3.241 PRARMESHYAR;
Mm{ 3%
DATZD: QC//‘{ /7"?-.

r - l.
QRQQR/JUDGZF:§T"“" S

R * = a0, ) f 0

, e ’
C.A N> §_'2'-.7 /?7

DISP 2320 oF JITH ﬁIRiiTI:MS
DISMIS3ID

DISMYSSI0_ 4SS W ITHORMY
GROZAZR/RENZCTED

~TRDZR A5 TO CO375 “
YLKR - II COURT
%&4/&
" mnmmafﬂm‘ S
Central Adminstrauve Tibusa _—
el ;Ds.SPFTEﬁ -
]
30 PR 199D 3~ S
. ‘g
g™ mﬂm
NCH
RYDERABAD BRYCT 4 ;
. lM. Ca - -e’h‘li - e TR






